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(d) n 60, the detdb themof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI THAKUR): 
(a) io  (d). Yw, Sir. The Fedention of Indian 
C h n b m  of Cdmmerce & Industry had 
sUg@Wdthatinord.rtoarrbthegenm- 
tion of black money, tlm Govwnment m y  
W-db mmmm a schome whereby 
~.nrucrr are given a chance to declare 
thdl unaccounted money and payment of 
haom tax at a fixed rate; deckants should 
not be asked to disdose the soum and the 
manner of earning the income; declarmts 

not be charged wealth-tax or any 
d k t w  in respect of pastyem; and immu- 
n&y from relevant A d s  and Laws. The wg- 
gdommadebyFlCClrrsalaootherAsso= 
ddion, and individuals are kept in vkw 
whik formulating economic policies of the 
p m o n t  The Government have alremdy 
urnouncsd in the Budget a scheme for 
fnobnitingwmoney. 

(a) w h h r  India had w e d  in the 
)htiorrrl Shoe Fair d America; 

@) if so, whether it y W  any favour- 
aonrults; 

(c) tho ddalts thereof; and 

(d) the pdky d t)w Qvommenl Do 
in r l m i t f a k 8 ~  Mu- am? 

THE D E W  MINISTER IN THE 
WNl$lW OF COMMERCE (SWI SAL- 
UAWUlUJRsliEEO): (a) Yos, Sir. Tk Trade 
Fir h h r h y  of India Indlr'a 

prtidpahn h the Natbnal Shoo Fair d 
America he# at Chicago {USA) from 28th 
July to 30th July, 1991. 

@) md (c) The value of firm busineu 
dorwrrnpwhdbythe IndlanpwWpmh 
hu bwn d the order of Ra. 3920 hkhr 
wMk tho buhesa under negothtbn ham 
been reported of the order of R8. 309.06 
lakhs. 

(d) Government has a policy of greator 
particpation in specialised commodity fa in 
as against general fairs. LA" 
Doposh mos of Fonlgn Banb h 

5997. SHRI SUDHIR SAWANT: WHlthe 
Minister of be pleaseato state: 

(a) whether many a d e  groups of 
foreign banks like Grindlays have recently 
invited deposits trom Indian Public undor 
various schemes; 

@) if so, the details thereof; 

(c) whether the rates of lntererrt offered 
by these badw are higher than thorn given 
by Indian banks; 

(d) % so, the details thereaf, 

(e) the steps taken o r . p m p d  to k 
M e n  by the Govrmmont in this mad; 

(f) whdhr some provkkru exM lo 
ensure secur&y of depadta made by tho 
Indian8 with hu mmciate g-; 

( h ) t h o ~ t d o n o t ~ t o  
k 13un by thr Unbn Qowmnmrt in thb 
ngud? 



THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SMH): (a) to (h). nw krfonnrrtbn is being 
odkded and will be laid an the Table of the 
H o w a .  

s'l Exlm up, 
7 

5998. SHRl SUDHIRSAWANT: Will the 

(a) whether EXIM have been 
nkabed in recnt past; 

@) W so, the places where the same was 
nlecrsed; 

(c) what are the hlghlbhts of the EXIM 
Scrip; 

(d) whetherthe Government propose to 
mrk. mElaMe the detaib d thL rebase to 
h public, and 

(e) if so. when? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUH=E (SHRI P. 
CHIDAMBARAM): (a) Yes, St. 

(c) 'EXIM SCRP is a new concept and 
has taken place d REP licences. It entitks 
the exporter to the release of foreign ex- 
change for making imports. The 'SCRIP' will 
have only two copies viz. the original and 
office q. The original copy will serve both 
tho purposes of exchange control and Cus- 
bms dearance. The SCRIP shall be of a 
spec if^: value and would be valid for the 
import of items as'per the policy. Special 
rdditional items, if any, pe ksibie. shall be 
apeciblly endorsod-ain JT he SCRIP with 
value limits. h shall be freely transferable as 
per ordinary law and will haw a validity of 18 
months. 

(d) and (e) Import and Export Policy and 
also the amendments made thereto are 
always notified by means of Public M i .  
dpies of such Public Notices are airculated 
as per Policy. 

(a) the quantity of cotton procured by 
the Cotton Corporatkn of Mi from Mahar- ' 
asMra during 1990-91 cotton season and 
the value thereof; and 

@)thetargetfued~~cottonCorpo- 
ration of India for procurement of cotton 
during the 1991-92 cotton season, State- 
wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) The Cotton Corporation ol 
India did not procure -on from Maharash- 
tra during 1990-91 oottora season. In view of 
the operation of Cotton Monopoly Procure 
ment Scheme of the State Government, the 
CCIdoesmtoperateinthad~. 

@) Plo tatget has been fued for procurs 
men1 of cotloyunder price support opera- 
tions as in the event of market prices of 
kapas. falling bekw the minimum support 
prices fixed by Government of India for 1 99 1 - 
92 season, the Corparation will buy cotton 
without any quantity restridions. However, 
for commercial operations, the Corporation 
has drawn up a tentative programme for'- 
purchase of 8.5 lakh bales during 1991-92 
season, State-wise break-up, being as un- 
dec- 


